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Petition(s) for Special Leave to Appeal (G vil) No.17724/2004

(From the judgenent and order dated 18/09/2003 in WP 2748/ 2002

of The HI GH COURT OF BQOVBAY)

M S. BARON | NTERNATI ONAL LTD. Petitioner (s)
VERSUS

UNION OF | NDI A Respondent (s)

Date : 25/10/2004 This Petition was nentioned today.

CORAM :
HON BLE MR, JUSTI CE S. N. VARI AVA
HON BLE MR JUSTI CE H. K. SEMA

For Petitioner (s)
Ms. Ruby Singh Ahuja, Adv.

For Respondent (s)

UPON bei ng nentioned the Court nade the foll ow ng
ORDER

Li st on Friday the 29th Cctober, 2004.

Ani ta

(Jasbir Singh)
Court Master



